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IN THE INCOME TAX APPELLATE TRIBUNAL
Hyderabad ¢ B ¢ Bench, Hyderabad

Before Shri R.K. Panda, Vice-President
AND
Shri K. Narasimha Chary, Judicial Member

ITA No.1164/Hyd /2018

Assessment Year:2005-06

Softpoint Technologies (P) | Vs. Dy.CIT
Ltd (successor company to Central Circle-5 (now
M/s.Sphere Gopal with Income Tax Officer
Informatics Ltd Ward 3(3)
Hyderabad Hyderabad
PAN:AAFCS2010N
(Appellant) (Respondent)

Assessee by: | Shri A.V. Raghuram, Advocate

Revenue by: | Smt. Sheetal Sarin, DR

Date of hearing: | 09/08/2023

Date of pronouncement: | 09/08/2023

ORDER
Per R.K. Panda,Vice-President

This appeal filed by the assessee is directed against
the order dated 31.1.2017 of the learned CIT (A)-5, Hyderabad
relating to A.Y.2005-06.

2. The learned Counsel for the assessee at the outset filed an
application signed by the assessee seeking permission of the
Bench to withdraw the appeal. In absence of any objection from
the side of the learned DR, the request of the assessee seeking
permission of the Bench to withdraw the appeal is accepted and

the appeal is dismissed as “withdrawn”.
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3. In the result, the appeal filed by the assessee is
dismissed.

Order pronounced in the Open Court at the time of hearing itself
i.e. on 9th August, 2023.

sd/- sd/-
(K. NARASIMHA CHARY) (R.K. PANDA)
JUDICIAL MEMBER VICE-PRESIDENT

Hyderabad, dated 9t August, 2023

Vinodan/sps

Copy to:

S.No | Addresses

1 Softpoint Technologies (P) Ltd C/o K. Vasantkumar, A.V. Raghuram, P
Vinod, Advocates, 610 Babukhan Estate, Basheerbagh,Hyderabad-1

2 Income Tax Officer Ward 3(3) Signature Towers, Opp: Botanical
Gardens, Kondapur Road, Hyderabad 500084

3 Pr.CIT -1 ,Hyderabad

4 DR, ITAT Hyderabad Benches

S Guard File

By Order
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